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MINISTRY OF AGRICULTURE

(Department of Agriculture and Co-operation)

NOTIFICATION

New Delhi, the 20th February, 2013

GS.R NHE)—In exercise of the powers conferred by sub-clause(ii) of clause (e) of section 3
of the Insecticides Act, 1968 (46 of 1968), the Central Government, afier consultation with
the Central Insecticides Board, hereby makes the following further amendments in the
Schedule to the said Act, namely:-

In the said Act, in the Schedule, after the existing entries, the following entries

shall be inserted, namely:-
* Zeta Cypermethrin
Florasulam
Triafamone
Difenacoum
Bacterial Extract
{(Physiological Extract
of Bacteria and species of
Blue Green Algae) Glutamic

Actid Content as ‘Marker'
Profoxidim

Brassinolide

Note :

(S) - cyano (3-phenoxyphenyl) methyl 3-(2.2-
dichloroethenyl)-2. 2- dimethylcyclopropanecarboxylate

2°.6"8-trifluoro-5-methoxy
pyrimidine-2-sulfonanilide

[1.2.4) triazolo[ .5-¢]

N-—(2-[4.,6-dimethoxy- | 3.5-triazin-2-y]) carbonyl]-6-
fluoropheny]-i.1-difluoro-N-methy! methanesulfonamide

(RS})-1-methyl-2-nitro-3 - tetrahydro-3-furylmethy|)
guanidine

Extract of bacterial species viz. Buciflus  subrilis.
Pseudomonas straitu and  Azotobacter crecomum  with
extract of species of Biue Green Algae * 4. plutensis™

(EZ)-2-{1-[(2RS)-2-(4-chlorophenoxy) propoxyimino]
butyl}-3- hydroxy-5-(cis-thian-3-yl) cyclohex-2-en-1-one

(3aS, 5S, 6R. 7aR. 7bS. 9aS. 10 R. 12aS. 12 bS )-10-
[28.3R.4R.SS)-3.4—dihydroxy-5.6-dimelhyl-}heptanyf]-
3,6- dihydroxy-7a, 9a-dimethyl-hexadecahydro-3H-benzo[
¢] indeno [5.4e] oxepin-3-one ™.

[F. No. 19-9/2008-PP. 1]
UTPAL KUMAR SINGH, Jt. Secy.
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The following notifications were issued earlier to amend the Schedule to the Insecticides Act, 1968 (46 of 1968),

and published in the Gazette of India, Extraordinary, Part I1, Section 3, Sub-section (i) vide number .—
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